Group Interdependency

It is hereby understood and agreed, subject otherwise to the terms, conditions and exclusions of
the Policy and endorsed hereon, that loss as insured by Business interruption Section of the policy
resulting from interruption of or interference with the business in consequence of loss or damage
to property whether or not insured by Material Damage Section of the policy of insurance and
situated at any other named premises in territorial limits owned and/or occupied and/or used by
the Insured for the purpose of the business insured or any other business shall be deemed to be
loss resulting from loss or damage to property used by the insured at any of the insured premises,
up to the limit as specified in the Schedule.

This cover is not extended to suppliers or customers and shall be on named basis.

This Clause is subject otherwise to the terms, Conditions and Exclusions of the Policy.



